
ACT .No. XQ OF 1929. 

XVI of 1908. 

XVI Of 100s. 

fneceived the assent -of the Govel.no~* General on the Is& 
October, 1929.) 

An Act further to amend the Indian Registration Act, 1908, 
L r  a certain purpose. 

'HEREAS it is expedient further to amend the Indian W Registration Act, 1908, for the purpose hereinafter 
appearing ; I t  is hereby enacted'as follows : - 

I. This Act may be called the Indian Registration (Amend- shcrt t~tle.  

moat) Act, 1929.1 
2; Section 66 of the Indian Registration Act, 1908, is go%;;;; A,, 

hereby repealed. xvs of 1608. 
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